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Annexure-6

RITESH R.
MAHAJAN

InsolvencyProfessional

Name of the corporate debtor: Shree Sai Oto Tubes Mill Limited; Date of commencement of liquidation: 08.01.2025; List of stakeholders as on: 21.04.2025
List of operational creditors (other than Workmen, Employees and Government Dues)

(Amount in %)

SI. [Name ofcreditor (Iden|Details of claim Details of claim admitted Amo [Amount [Amoun|Amount [Remarks,if
No. tific received unt |ofany |t of [of claim [any
atio [Date of  [Amount [Amount [Natureof |[Amount Whether  [Amount (% share [of  |mutual |claim [under
D lreceipt |claimed [of claim |claim covered by [lien / covered by |in total ~ [conti |dues, |rejecte |verificati
No. admitted lien or attachment |guarantee |amount of [ngent [that may (d on
attachment |removed? claims claim (be set off
pending (Yes/No) admitted
I |Tubetech During CIRP[7,16,358 [7,16,358 |Unsecured [0 - 0 0.045% 0 0 0 0 The claim
Equipment Private Operational received during
Limited Debt CIRP
TOTAL 7,16,358 [7,16,358 0 - 0 0.045% 0 0 0 0




